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i N COVLRNKENT OF JAMMU AKD KASHE
DEFARTIERT OF LAW, JUSTICE AND PARLIANE I i: 13 LT
Civil Secretariz: ~ i
Srinagaridammy
Notification

Srinagar, the 10% October 2018

SRO.-S8HN exersise of the powers conferred by sub-sagtian (4 } of section
12 ol the Cade of Criminal Procedure, Samvel 1289, the Govemment horeby
appoint Sh Mohammad Allal Ganie (KAS) presently posted ac Te*-:.-i.-d;.'
Zachaldara 10 be {he Execulive fagistrate of the First Class who shall evercie st
the powers of an Exesculive Magistrale of the First Class within his resptelive

terntorial jurisdiction of District Kupwara.

By Order of the Government of Jammu and Kashmir.

S/
(Achal Sethi)
Secretary to Government,
Department of Law, Justice and Parliamentary Affalrs
No. LD{P)&3/2-Kup Dated - 10- 10 2013
Copy o the -

1. Commussioner/Secretary o Government, Revenue Department.

2 Divisional Commissioner, Kashmir. :
3 Disinct Magistrafe, Kupwara This is with reference 1o his lefier No. Letler No

No DCK/N/Estt/19/525-28dated 04-10-2019 s o e o
4. .Genera! Manager, Govemmant Press, Srinagar for publication in an exira ordinery issue

the Gavernment Gazelle \
5. SRQ section, Department of Law, Justice and Parliamentary Affairs. (W.7.5.C)

h
Assistant Le ﬁml‘r

n;pa%wﬂ of Law, JeSticd) amentary Affairs
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